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B.easoDa·for· Betei'loratloD Dt W.rkinc 
EflieieJ10y of D.M.C. Delhi 

2638. sHiu MANORANJAN BHAK-
TA: Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state: 

(a) whether the Municipal Corpo-
ration of Delhi is faciug financial crisis 
for quite some time; 

(b) if so, full facts and reasons; 

(c) whether due to this civic services 
. like repairing of roads, water mains 
have deteriorated in the capital: and 

(d) if so, steps being taken by Gov. 
ernment to look into the working of 
~ DMC and streamline ita working 
and the changes proposed in its pre-

. sent set UP? 

THE! MINISTER OF WORKS A..l'm 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SJKANDAR 
BAKHT): (a) to (c). Financial clifticul-
ties of the Corporation were brought 
to the notice of the Government shor-
tly after the reconstitution of the Mu· 
nicipal Corporation after t.lection and 
loan assistance sought to meet the ad-
ditional expendtiure on. D.A. to the 
staff, payment of arrears to teachers, 
payment of bills to contractors, ('te. 
The Ministry· df Home Affairs sanc-
tioned ways and means advance of Rs. 
2.5 crores in November, 1977. Various 
civic services are being maintaine:i 
witllin ,the resOurces avtUlable with the 
Corporation; During- tile currellt. ·Year 
there has been extensive damage to 

Municipal Roads and other properties 
and steps are being taken to under- ,_ 
take the repairs. 

(d) The Government had appointed 
a Committee in Janua~. 1976 to exa-
mine the financial position of Munici-
pal Corporation of Delhi. The report of 
the Committee, is under consideration 
of Delhi Administration. No specific \ 
proposal for changing the set-up of 
the Municipal Corporation of Delhi is 
being considered. 

Meetin~ on Land Reform held in 
November, 19'7'7 

2639. SHRI MANORANJAN BHA. 
KTA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased 
to state: 

(a) whether a meeting on land re-
forms has taken place in November 
1977 with the State Minister; 

(b). if so, major issues discussed at 
the said meeting and the decisions 
taken thereon; and 

(c) plans worked out to boost the 
agricultural production' and improve 
the lot of farmers? 

THE MINISTER OF AGRICULTURE ' 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) Yr:s, a meet-
ing of the Central Land Reforms 
Committee was held on 2-11-1977 • 
which was attended, among others, 
by sODle of the Ministers and senior 
officers in charge of Land Reforms 
Programmes in the States. 

(b) and (c). At the meeting it was 
agreed that the implementation of 
Land reforms procrammes &beuld be 
accelerated and vigorous action should 
be taken to identify and remove the 
legal and procedural bottlenecks. It 
was also agreed that the lands that 
have become available on imposition 
of ceiling in the States should be ex-
peditiously allotted to cultivating ten-
ants and landless personS. It was alsO 
agreed that efforts should be made to 




